
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYOERABAO BENCH:AT HYDERABAD. 

F'1.A.No1Dg of 1990 
0.in 	 Date of Order: 6-3-90. 
.A.flo.los of 1990 

Set wee n : - 

N.P.Sitjaprasad Naidu and 16 others. 	...Petitioners, 

and 

.1. The Union of India, rep, by its Secretary to Government 
ministry of Horne'Aff'ajr, and 2 others. 

Re a po nd en ts, 

FOR THE APPLICANTS 	Mr.N.Rarnmohan Rao,Advocate 

FOR THE RESPONDENTS : Mr,E.Madan Mohah Rao,Rdd1.CGSC. 	- 

C0fiAII: THE HON'BLE NR.B.N.JAYASIMHA. VICE CHAIRMAN. 
THE HON'BLE MR.D.SURYA RAO:'MEIIBER:(JUDL) 

S ' 

THE TRIBUNAL MADE THE FOLLOWING ORDER:— 

- 	 Shri Ram Mohan Ran has riled this M.A. to direct the 

respondents not to Pill up the vacancies of statistical Assistant 

p3riding the disposal of the main case. 

	

- 	
We do not think that this direction be issued at this stage. 

'de however, direct that any appointment made will be Subject to the 

result of the case and rethpondentg will make this clear in the 

promotionle orders that maybe issued for rifling up the posts at 

	

I 	statistjcal assistants to the promotees. 

m;A.is accordingly disposed of. 

TE:f GfsIRhR( 
 .........

..'-:--'--- 	f 
Yzt 	

N 	 r lkT_! Secretary  'to Government,(ljnion of India) Ministry of Home APfair 

2,'Registrar General India Census Commissioner 2/4 Man 
New Oc-ihi 	 singh Road, , 	 • 	• 	. 	. 	.. 

3. The-Director of Census operations, A.P,Sadhana Buildings, 
-HUerabad, 	 .. . 	. . 

4, bna copy. to Mr,N.Ram Mohan RaO,Addl.
-

CGSC, 714 Btindayan Apartments, 
-: tJiloufar hospital road, Red Hills, Hyderabad_500 004. 

5 - :Pnecopy to Mr,E,ladan Mohan • R3o,A.d•dl.CGSC,CAT,Hyderabad.- 6.Ona -spaxe copy. 
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the persoel so aPpointed agajj the tenporary Posts 
would be retre1ched due to reduc 
Consequent .on 

	

	 tion in estabusent 
the completion Otthe Sches The 

Goventi reined cond is of 
for maki 	 Recruient Rules % aPpoThtmts  

Al to fiij up the Posts 	
against the Tporary Posts and 

throh the peiss.bl 
fl/ 

thr 

	

	 chanje5 like 
Staff Seledtion Cothia

5i6w1oyment   Exchanges  
- 	

etc. It is SUjtted that the Posts .thjch Continues 
bey 	

the main Cenus period li have to be fillea up 
on regular basis in accordance with the statutory 
recruit:Qent rules 

flotified for 7arious Posts. 

	

6. 	
It is $Uitted that the post of Computor in 

the Pay Scale of.12oo_2o4Q is a flrouc 
(Tec;ical) post. As 

per statutory Reerujt Rules 
flotified for the said Post in the Gazette of Ind 
1sue 1t 22.12.19731 the method 

	
ia 

of recruitment Ws by 
; transfer 25% and direct recruitment 25%. 

promotion 50%  

Assistant Compiler in the pay SCaiof.flO-18o (ire- 

revised) with three yer regu 	
denie were eligible 

POSsessj degree of a r 
for promotion For direct recruitment candidates. 

Mathematics

j 

	

	
ecbgflj 	utversity with 

or Economics as a subjeãt0r Graduation were 
eligible. The said Recruient Rules were amended in 
1

979 vide Registp Generals5 flotification 

F

dt.99479 According to 	
there  Was 

no Provision in Recruient Rules for 

	

to the 

	

	 direct recruitment 
post of Computor. The method-"6f recruitment Was 

by Promotion 75% and the reraainj 25%by transfer 
'falling which 	

promotion. However,durjng  1984 the 
,common recruitment rules for the postf Computop in 

respct of the office of the Registrail0enerallIndia 

as well as all the offices of the Director of Census 

Aist. 	 m 

	

Director of Ceu; 	
9( 0P8tjsn. 

At&t. Direcic- Of Ceu Or-crat iont 

Aflda.PradeSh Hyerabad 
87 'flq 

- Andhta Praeeh .ydcra58 	 - 
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